THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

10:30 AM to 1:00 PM
2:00 PMto 4:45 PM

[ For Tuesday,20th August 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

COURT NO: 111

JOINT REGISTRAR (JUDL.) MR. CHINMOY BARUAH

Sr.No. Case Number

Main Parties

Petitioner Advocate

Respondent Advocate

MACApp./67/2012

WITH

MC/1161/2012
in MACApp./67/2012

WP(C)/3584/2020

Cont.Cas(C)/269/2023

Cont.Cas(C)/431/2023

Cont.Cas(C)/488/2023

I.A.(Civil)/1589/2023
in MACApp./124/2023

WITH
MACApp./124/2023
(Filing Number)

WITH
LA.(Civil)/126/2023
(Filing Number)

ORDERS

NATIONAL INSURANCE CO. LTD.
Versus
MD. SULEMAN MIA and ORS

NATIONAL INSURANCE CO. LTD.
Versus
MD. SULEMAN MIA and ORS

JULEKHA BIBI AND ANR.
Versus
MINJUMA BEGUM AND 2 ORS.

FULCHAND HOQUE
Versus
BIKRAM KAIRI AND ORS.

PRODIP KUMAR RAY
Versus
SMTI. SURANJANA SENAPATI
BIDYUT JYOTI BORA
Versus
DR. BIJOYA CHOUDHURY AND ORS

NEW INDIA ASSURANCE COMPANY LTD.

Versus
SEEMA SHARMA AND 4 ORS.

NEW INDIA ASSURANCE COMPANY LTD.

Versus
SEEMA SHARMA AND 4 ORS. A

NEW INDIA ASSURANCE COMPANY LTD.

Versus
SEEMA SHARMA AND 4 ORS. A

MR.S SAIKIA

MRS. S ROY

MR.R SARMA

MR. D MAZUMDAR
MR.R D BHUYAN
MS. | DAS

MR.S SAIKIA

MR.R SARMA

MR. D MAZUMDAR
MR.R D BHUYAN

MR. S C BISWAS

MR. M R KHANDAKAR

MR. M R KHANDAKAR

MS D BORGOHAIN
MR. P GOHAIN
MS. K BARUAH
MS. M SARMAH
MS M BORAH

MR. R K BHATRA
MS P HUJURI
MS R GANGAWAT

MS P HUJURI

MS P HUJURI

MS.M CHOUDHURY
Mukesh Sharma
MR.D CHAKRABORTY
MR.S DUTTA

MR S ALI

MS.M CHOUDHURY
MR.D CHAKRABORTY
MR.S DUTTA

MS. R D MOZUMDAR (R3)
MR A K AZAD

MS. C MOZUMDAR (R3)
MR. S P SHARMA (R3)

MR M RAHMAN

MR. ] HANDIQUE (r-2)

MR. K KONWAR

MR. A BHATTACHARJEE (R-
1)

D ) CHAKMA (R-1)

MR. B GOGOI (R-6)
MR P NAYAK (R-6)
MR A CHALIHA (R-6)
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010205372012
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010090922012
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010122422020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010100102023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010155612023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010177482023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010003572023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010002222023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010002252023

7 WP(C)/2507/2023 TAPAN CHANDRA KALITA MR H BEZBARUA MR A KAKOTI (R-2)
Versus MR. P BOIRAGI MS S BORA (R-2)
THE INSURANCE OMBUDSMAN AND ANR MR. S | SARMAH

1) MR S DASGUPTA 06-05-2024 To  30-08-2024
2) MR S SARMA 16-07-2024 To  15-09-2024
3) MS. N M DEKA 17-07-2024 To  20-12-2024
4) MRS. U CHAKRABORTY 08-08-2024 To  22-08-2024
5) MR R GOENKA 07-08-2024 To  23-08-2024
6) MS. A BHATTACHARYYA 12-08-2024 To  30-08-2024
7) MR. S K SAHARIAH 09-08-2024 To  22-08-2024
8) MS. B CHOWDHURY 17-08-2024 To  26-08-2024
9) MS.SHOMA DASGUPTA 13-08-2024 To 10-09-2024
10) MS SUPRIYA DASGUPTA 13-08-2024 To  10-09-2024
11) MR D C K HAZARIKA 14-08-2024 To  20-08-2024
12) MR. N J DUTTA 16-08-2024 To  22-08-2024
13) MR. M BISWAS 16-08-2024 To  20-08-2024
14) MS S CHAKRABORTY 16-08-2024 To  27-08-2024
15) MS. B CHOUDHURY 14-08-2024 To  28-08-2024
16) MR. ] P SHARMA 19-08-2024 To  15-09-2024
17) MR B CHOUDHURY 19-08-2024 To  29-08-2024
18) MS S DAS 19-08-2024 To  23-08-2024
19) MR. M RAHMAN 19-08-2024 To  26-08-2024
20) MR. ] SARMAH 19-08-2024 To  20-08-2024
21) MS. B CHOWDHURY 27-08-2024 To 10-09-2024
22) MR. A K PURKAYASTHA 20-08-2024 To  20-08-2024
23) MR. S NATH 20-08-2024 To  22-08-2024
24) MRS. A GAYAN 20-08-2024 To  22-08-2024
25) MR. N ALAM 20-08-2024 To  23-08-2024
26) MS. S G BARUAH 19-08-2024 To  22-08-2024
27) MRS. B GOGOI 21-08-2024 To  21-08-2024
28) MR. M K SHARMA 21-08-2024 To  21-08-2024
29) MR. DITUL DAS 20-08-2024 To  22-08-2024
30) MR. A BHATTACHARYA 21-08-2024 To  22-08-2024
31) MR. A BHATTACHARYA 27-08-2024 To  27-08-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010010022023

THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

10:30 AM to 1:00 PM
2:00 PM to 4:45 PM
[ For Tuesday,20th August 2024]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[AT 11:00 AM]

BEFORE:

JOINT REGISTRAR (VIGILANCE) - SMTI. JAYASHREE BORA
COURT NO: 111

Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
ORDERS
1 LA.(Civil)/860/2018 RITU BARUAH MR. U SAIKIA MR. D SARMA
in CRP/198/2015 Versus MR. F AHMED

ON DEATH OF LT. PRABHAT MAHANTA
HIS LEGAL HEIRS, SMTI. MONJULA
MAHANTA AND 6 ORS

WITH
CRP/198/2015 RITU BARUAH MR.H DAS MR.D SARMAH
Versus MR.B SHARMA MR.S K GHOSH
PRABHAT MAHANTA MR.D CHAKRABARTY MS.F AHMED
MR. U SAIKIA
2 LA.(Civil)/771/2020 THE ASSAM POWER DISTRIBUTION MR B D DAS
in CRP/76/2015 COMPANY LTD. and ANR MR H K SARMA
Versus MRS R DEKA
ON THE DEATH OF KISHORILAL PODDAR
HIS LEGAL HEIRS LALIT KUMAR PODDAR
AND ANR
WITH
CRP/76/2015 THE ASSAM POWER DISTRIBUTION MR.B D DAS
COMPANY LTD. and ANR MR.H K SARMA
Versus MR. P N GOSWAMI
KISHORILAL PODDAR MR. D NATH
MR. B D DEKA
WITH
L.A.(Civil)/772/2020 THE ASSAM POWER DISTRIBUTION MR B D DAS
in CRP/76/2015 COMPANY LTD. and ANR MR H K SARMA
Versus MRS R DEKA
ON THE DEATH OF KISHORILAL PODDAR
HIS LEGAL HEIRS LALIT KUMAR PODDAR
AND ANR
WITH
L.A.(Civil)/773/2020 THE ASSAM POWER DISTRIBUTION MR B D DAS
in CRP/76/2015 COMPANY LTD. and ANR MR H K SARMA
Versus MRS R DEKA
ON THE DEATH OF KISHORILAL PODDAR
HIS LEGAL HEIRS LALIT KUMAR PODDAR
AND ANR
3 Tr.P.(C)./39/2021 SMT. MARMI DIFOESA MR M CHOUDHURY
Versus MR S DIFUSA
DEBANGA MOHAN KONWAR MR N RAY
4  CRP(10)/284/2022 SIDHARU MUSHAHARY MR G BAISHYA
Versus MD. A HASSAN
SHAHEN NARZARY MS. P DAS
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010041712018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010014722015
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010050412020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010114152015
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010050392020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010050432020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010153522021
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010233482022

5 LA.(Civil)/1320/2022 BIPUL GATIRI MR. S R GOGOI
in CRP/131/2019 Versus
FANIDHAR PAO @ PHANIDHAR PAO

1) MR S DASGUPTA 06-05-2024 To  30-08-2024
2) MR S SARMA 16-07-2024 To  15-09-2024
3) MS. N M DEKA 17-07-2024 To  20-12-2024
4) MRS. U CHAKRABORTY 08-08-2024 To  22-08-2024
5) MR R GOENKA 07-08-2024 To  23-08-2024
6) MS. A BHATTACHARYYA 12-08-2024 To  30-08-2024
7) MR. S K SAHARIAH 09-08-2024 To  22-08-2024
8) MS. B CHOWDHURY 17-08-2024 To  26-08-2024
9) MS.SHOMA DASGUPTA 13-08-2024 To 10-09-2024
10) MS SUPRIYA DASGUPTA 13-08-2024 To  10-09-2024
11) MR D C K HAZARIKA 14-08-2024 To  20-08-2024
12) MR. N J DUTTA 16-08-2024 To  22-08-2024
13) MR. M BISWAS 16-08-2024 To  20-08-2024
14) MS S CHAKRABORTY 16-08-2024 To  27-08-2024
15) MS. B CHOUDHURY 14-08-2024 To  28-08-2024
16) MR. ] P SHARMA 19-08-2024 To  15-09-2024
17) MR B CHOUDHURY 19-08-2024 To  29-08-2024
18) MS S DAS 19-08-2024 To  23-08-2024
19) MR. M RAHMAN 19-08-2024 To  26-08-2024
20) MR. ] SARMAH 19-08-2024 To  20-08-2024
21) MS. B CHOWDHURY 27-08-2024 To 10-09-2024
22) MR. A K PURKAYASTHA 20-08-2024 To  20-08-2024
23) MR. S NATH 20-08-2024 To  22-08-2024
24) MRS. A GAYAN 20-08-2024 To  22-08-2024
25) MR. N ALAM 20-08-2024 To  23-08-2024
26) MS. S G BARUAH 19-08-2024 To  22-08-2024
27) MRS. B GOGOI 21-08-2024 To  21-08-2024
28) MR. M K SHARMA 21-08-2024 To  21-08-2024
29) MR. DITUL DAS 20-08-2024 To  22-08-2024
30) MR. A BHATTACHARYA 21-08-2024 To  22-08-2024
31) MR. A BHATTACHARYA 27-08-2024 To  27-08-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010082912022

THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in

10:30 AM to 1:00 PM
2:00 PMto 4:45 PM

[ For Tuesday,20th August 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

COURT NO: 115

DEPUTY REGISTRAR (BENCH) - MR. SAPTARSHI DAS

Sr.No. Case Number

Main Parties

Petitioner Advocate Respondent Advocate

1 LA.(Civil)/3673/2017
in MFA/174/2017

WITH
MFA/174/2017

WITH
L.A.(Civil)/3695/2017
in MFA/174/2017

2 LA.(Civil)/672/2019
in MACApp./174/2019

WITH
MACApp./174/2019
(Filing Number)

3 LAJCivil)/3169/2023
in MACApp./12570/2023

WITH
MACApp./12570/2023
(Filing Number)

4 LA.Civil)/3284/2023
in MACApp./9859/2023

WITH
MACApp./9859/2023
(Filing Number)

ORDERS

ORIENTAL INSURANCE CO.LTD.
Versus
MD. SAMSUDDIN and ANR,

ORIENTAL INSURANCE CO. LTD.
Versus
MD. SAMSUDDIN and ANR,

ORIENTAL INSURANCE CO. LTD.
Versus
MD. SAMSUDDIN and ANR,

NEW INDIA ASSURANCE COMPANY LTD
Versus
ROTIMA RABHA AND 4 ORS

NEW INDIA ASSURANCE COMPANY LTD
Versus
ROTIMA RABHA AND 4 ORS

AMIYA NARZARY @ NARZERY AND ANR.

Versus
IFFCO TOKIO GENERAL INSURANCE
COMPANY LTD AND 2 ORS

AMIYA NARZARY @ NARZERY AND ANR.

Versus
IFFCO TOKIO GENERAL INSURANCE
COMPANY LTD AND 2 ORS E

ORIENTAL INSURANCE COMPANY LTD.
Versus
SUNIL HAJONG AND 3 ORS.

ORIENTAL INSURANCE COMPANY LTD.
Versus
SUNIL HAJONG AND 3 ORS. B

MS.N MODI

MS.M CHOUDHURY
MR.S DUTTA

MR.C SHARMA
MR.SIDHANT DUTTA

MS.N MODI

MS.M CHOUDHURY
MR.S DUTTA

MR.C SHARMA
MR.SIDHANT DUTTA

MS.N MODI

MS.M CHOUDHURY
MR.S DUTTA

MR.C SHARMA
MR.SIDHANT DUTTA

MS. N MODI
MR SISHIR DUTTA
MR. SIDHANT DUTTA

MR. A R AGARWALA
MS. R LAILA
MD. K ALl

MR. A R AGARWALA

MS. R D MOZUMDAR
MS. C MOZUMDAR
MR. S P SHARMA

MS. R D MOZUMDAR
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010147572017
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010147762017
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010223382017
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010037342019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010002992019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010232142023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010232122023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010183422023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010183402023

5 WP(C)/1454/2024 GOLZAR ALI SK MR. D P CHALIHA SC, ELEM. EDU

Versus MS M ROY GA, ASSAM
THE STATE OF ASSAM AND 4 ORS
6 L.A.(Civil)/1896/2024 SHIBASHIS CHAKRAVORTY MR. A R AGARWALA
in MACApp./6618/2024 Versus MR ADITYA AGARWALA
DRIBONE KHYRIEM AND 4 ORS.
WITH
MACApp./6618/2024 SHIBASHIS CHAKRAVORTY MR. A R AGARWALA
(Filing Number) Versus
DRIBONE KHYRIEM AND 4 ORS E
7 LA.(Civil)/1897/2024 PHANI BARMAN MR. A R AGARWALA
in MACApp./6562/2024 Versus MR ADITYA AGARWALA
RUPAM KAKOTI AND 2 ORS
WITH
MACApp./6562/2024 PHANI BARMAN MR. A R AGARWALA
(Filing Number) Versus

RUPAM KAKOTI AND 2 ORS F

1) MR S DASGUPTA 06-05-2024 To  30-08-2024
2) MR S SARMA 16-07-2024 To  15-09-2024
3) MS. N M DEKA 17-07-2024 To  20-12-2024
4) MRS. U CHAKRABORTY 08-08-2024 To  22-08-2024
5) MR R GOENKA 07-08-2024 To  23-08-2024
6) MS. A BHATTACHARYYA 12-08-2024 To  30-08-2024
7) MR. S K SAHARIAH 09-08-2024 To  22-08-2024
8) MS. B CHOWDHURY 17-08-2024 To  26-08-2024
9) MS.SHOMA DASGUPTA 13-08-2024 To  10-09-2024
10) MS SUPRIYA DASGUPTA 13-08-2024 To  10-09-2024
11) MR D C K HAZARIKA 14-08-2024 To  20-08-2024
12) MR. N J DUTTA 16-08-2024 To  22-08-2024
13) MR. M BISWAS 16-08-2024 To  20-08-2024
14) MS S CHAKRABORTY 16-08-2024 To  27-08-2024
15) MS. B CHOUDHURY 14-08-2024 To  28-08-2024
16) MR. ) P SHARMA 19-08-2024 To  15-09-2024
17) MR B CHOUDHURY 19-08-2024 To  29-08-2024
18) MS S DAS 19-08-2024 To  23-08-2024
19) MR. M RAHMAN 19-08-2024 To  26-08-2024
20) MR. ] SARMAH 19-08-2024 To  20-08-2024
21) MS. B CHOWDHURY 27-08-2024 To  10-09-2024
22) MR. A K PURKAYASTHA 20-08-2024 To  20-08-2024
23) MR. S NATH 20-08-2024 To  22-08-2024
24) MRS. A GAYAN 20-08-2024 To  22-08-2024
25) MR. N ALAM 20-08-2024 To  23-08-2024
26) MS. S G BARUAH 19-08-2024 To  22-08-2024
27) MRS. B GOGOI 21-08-2024 To  21-08-2024
28) MR. M K SHARMA 21-08-2024 To  21-08-2024
29) MR. DITUL DAS 20-08-2024 To  22-08-2024
30) MR. A BHATTACHARYA 21-08-2024 To  22-08-2024
31) MR. A BHATTACHARYA 27-08-2024 To  27-08-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010048192024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010117552024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010117522024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010116662024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010116642024
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